Case
Type

Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 06-04-2026 To 06-04-2026~All rows are shown

Name of Petitioner

Name of Learned Compliance

Advocate

By Date

List of Defect(s)

CRA
(DB)

CRA
(DB)

CRA
(SB)

CRA
(SB)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

169/2026

170/2026

69/2026

70/2026

1039/2026

1044/2026

1045/2026

1047/2026

1049/2026

NILIMA MONDAL
Mobile:9748715673

NILIMA MONDAL
Mobile:9748715673
Email:MONDAL0887@GMAIL.COM

KHAIRUL MONDAL
Mobile:9830636522
Email:ADVPRONOJITROY@GMAIL.COM

DIPANKAR CHAKRABORTY
Mobile:9434057837
Email:PRABIRMAJUMDER47@GMAIL.COM

SURJYA MAL @ SURYA MAL
Mobile: 7003764276
Email: TAPODIPGUPTA86@GMAIL.COM

NOOR ALAM MONDAL
Mobile:7044167277
Email:PAULGANGULY4@GMAIL.COM

SUBHAS HAZRA
Mobile:8420330060
Email:NSGHOSH37@GMAIL.COM

SWAPAN KAR
Mobile:8697379004
Email: TIRUPATIMUKHERJE@GMAIL.COM

SANJOY BARMAN AND ORS.

PRONOJIT ROY

PRABIR

MAJUMDER

TAPODIP GUPTA

SOUVIK GANGULY

SOUVIK DEY

TIRUPATI
MUKHERJEE

KAUSHIK

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

NOT IN FORM
ADDRESS OF THE 2ND ACCUSED NOT GIVEN

NOT IN FORM

APPELLANT NAME NOT MATCHED

JUDGMENT DATE NOT MATCHED

FOR WANT OF GR OR PTN CASE NUMBER WHICH
IS PENDING

1) .. ...... CASE STAGE CODE WRONG AT P. FORM...
2)... B.N.S.S ACT WRONG AT CAUSE TITLE PAGE
AND PARAGRAPH ONE...

3).. BEING G.R NO. 5982/2025 PENDING BEFORE
WHICH TRIAL COURT BELOW NOT MENTIONED AT
CAUSE TITLE PAGE....

4)... CLARIFICATION NEEDED REGARDING TRIAL
COURT REJECTION DETAILS AT PARAGRAPH ONE
(MOVE OR NOT)...5).. LOGO AT VAKALATNAMA

1) ........ ADV. SIGN. AT PP. LETTER IS MISSING

1) .. .... .. CLARIFICATION NEEDED REGARDING
DISTRICT AT CAUSE TITLE PAGE, VAKALATNAMA,
BACK SHEET, PFORM ...

2) P.S NAME ( SPELLING ) AT CAUSE TITLE AND
PRAYER PAGE...

3).. HONOURABLE CHIEF JUSTICE ADDRESSING

1) .. .... .. CLARIFICATION NEEDED REGARDING



Sl
No.

10

11

12

13

14

15

16

17

18

19

20

Case
Type

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM
(NDPS)

CRM
(NDPS)

CRM
(NDPS)

CRM
(NDPS)

CRM
(NDPS)

Filing No.

860/2026

862/2026

863/2026

866/2026

868/2026

869/2026

618/2026

633/2026

637/2026

638/2026

640/2026

Name of Petitioner

Mobile: 7003578904

Email:KAUSHIKCHOUDHURY83@GMAIL.COM

DUT KUMAR MONDAL
Mobile:7044167277
Email:PAULGANGULY4@GMAIL.COM

SK NUR KALAM @ NUR KALAM @ SAWEL

Mobile:9830970472
Email:MAZHAR52726 @GMAIL.COM

XXX
Mobile:8583823876

Email:DEBAPRIYOMAJUMDER1998@GMAIL.COM

SUMAN ROY
Mobile:7003578904

Email:KAUSHIKCHOUDHURY83@GMAIL.COM

MALEK SK
Mobile:9883757875
Email: TIYASAONLY1@GMAIL.COM

BARUN SINGHA ROY
Mobile:9831824475
Email:KALYANKUMAR@GMAIL.COM

BIJOY BISWAS AND ANR.
Mobile: 9434620912
Email: ANINDYAGHOSH22@GMAIL.COM

NAYAN SK @ FIROJ SK
Mobile:9232785868
Email:ARNAB.LLB@GMAIL.COM

ISMATUN KHATUN
Mobile:8017360441
Email:SRINJANGHOSH5@GMAIL.COM

SURAB ALI SK @ SURABALI SK
Mobile: 7044314224
Email:SHARMISTHADAS@GMAIL.COM

JAVED AKTAR
Mobile:8017093620

Name of Learned Compliance

Advocate
CHOUDHURY

SOUVIK GANGULY

MAZAHAR
HOSSAIN
CHOWDHURY

DEBAPRIYA
MAJUMDER

KAUSHIK
CHOUDHURY

TIYASA SINGHA
ROY

KALYAN KUMAR
BHATTACHARJEE

ANINDYA GHOSH

ARNAB SAHA

SRINJAN GHOSH

SHARMISTHA DAS

MD. WASIM AKRAM

By Date

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

List of Defect(s)

TRIAL COURT REJECTION DETAILS AT
PARAGRAPH ONE ( CMC NO. )

1. DISTRICT WRONG.
2. PIN CODE MISSING IN PETITIONER ADDRESS
3. CHIEF JUSTICE ADRESSING WRONG.

1. G.R. NO WRONG.

1. VICTIM ID DISCLOSED IN THE PETITION

1. VICTIM ID DISCLOSED
2. CASE TYPE WRONG.

1. ACT MISSING.

IN 1ST PARA DECLARATION OF LD ADVOCATE IS
REQUIRED AS P.S. CASE DATE WRONGLY
MENTIONED IN IMPUGNED ORDER COPY

1) IN 1ST PARA , SUPPRESSION OF PREVIOUS
CASE DETAILS VIDE CRM (NDPS)/1057/2024
BEFORE THIS HONBLE HIGH COURT ... 2) LD TRIAL
COURT CASE TYPE MENTIONED IN PETITION NOT
MATCHING WITH CASE TYPE MENTIONED IN
IMPUGNED ORDER COPY (i.e. N CASE)

1) ATTACH SELF ATTESTED COPY OF ID CARD OF
THE DEPONENT ... 2) INCOMPLETE ORDER COPY
ATTACH

IN 1ST PARA SUPPRESSION OF PREVIOUS CASE
DETAILS VIDE CRM (NDPS)/1496/2025 BEFORE
THIS HONBLE HIGH COURT

MENTION CORRECTIONAL HOME NAME IN 1ST
PARA (NOT JAIL)

IN 1ST PARA SUPPRESSION OF PREVIOUS CASE
DETAILS VIDE CRM (NDPS)/1400/2025, CRM



Sl
No.

21

22

23

24

25

26

27

28

29

30

31

Case
Type

CRM
(NDPS)

CRM(R)

CRR

CRR

CRR

CRR

RVW

WPA

WPA

WPA

WPA

Filing No.

641/2026

31/2026

1503/2026

1516/2026

1521/2026

1524/2026

92/2026

8245/2026

8271/2026

8396/2026

8407/2026

Name of Petitioner

Email: AKRMAMW762@GMAIL.COM

MD ARFID ALAM
Mobile:7003742336
Email:LAW.KAUSTAVDAS@GMAIL.COM

ZOYA AHMED
Mobile:8820853318
Email:ADVSYEDRAIHANULHOSSAIN@GMAIL.COM

UDAY KUMAR PAL
Mobile:9831002635
Email:DEBOPRIYOKARANHC@GMAIL.COM

SUNIL KUMAR SHAW
Mobile:6296804894
Email: ARYABHATTACHARYYA666@GMAIL.COM

SHARMISTHA DAS AND ANOTHER
Mobile:9163795297
Email: AMITKARMAKAR50@GMAIL.COM

DEBABRATA CHOWDHURY
Mobile:9830385657
Email:ADV.AMITABHA.G@GMAIL.COM

RAJU JANA
Mobile:7001993326
Email:RAJUJANA66502@GMAIL.COM

BINOD AGARWALA
Mobile:8617260370
Email:PINAKIDHOLE@REDIFFMAIL.COM

MAGBUL ANSARI ALIAS MAQBUL ANSARI
Mobile:9007430256
Email:GKSINGH.IND@GMAIL.COM

M/S MURLIDHAR RATANLAL EXPORTS LIMITED
Mobile:9830609262
Email: AMRITALEGAL@GMAIL.COM

SALIL BATABYAL AND ORS.
Mobile:9734578487

Name of Learned Compliance
Advocate

KAUSTAV DAS

SYED RAIHANUL

HOSSAIN

DEBOPRIYO KARAN

ARYA

BHATTACHARYYA

AMIT KARMAKAR

AMITABHA GHOSH

RAJU JANA

PINAKI DHOLE

GUNJAN KUMAR

SINGH

AMRITA PANDEY

AVIJIT GANGULY

By Date

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

List of Defect(s)

(NDPS)/1583/2024 , CRM (NDPS)/661/2025
BEFORE THIS HONBLE HIGH COURT

T.R. CASE YEAR WRONGLY MENTIONED THROUGH
OUT THE PETITION

1. CASE STAGE CODE IN FORM A MISSING

2. DISTRICT WRONGLY MENTIONED

3. BNS ACT NOT PROPERLY MENTIONED

4. 1D DISCLOSED

5. CLARIFICATION NEEDED REGARDING CASE
TYPE

VICTIM IDENTITY DISCLOSE IN THIS PETITION
SYNOPSIS AND LIST OF DATE MISSING IN THIS
PETITION

GR YEAR WRONG MENTIONED IN THIS PETITION
CASE TYPE WRONG MENTIONED IN THIS
PETITION

COURT NO. 11 DIV.BENCH

RESPONDENT 1 DISTRICT MISSING

ADV SIGNATURE MISSING IN FORM A

LISTING DATE IS ON HOLIDAY

ADVOCATE'S CERTIFICATE NEEDED IN PRAYER
PAGE.



Sl
No.

32

33

34

35

36

37

38

39

40

Case
Type

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA(P)

Filing No.

8414/2026

8415/2026

8418/2026

8419/2026

8420/2026

8435/2026

8436/2026

8486/2026

174/2026

Printed On 07-04-2026

Name of Petitioner

Email:AGANGULY741@GMAIL.COM

SK. AHAMMAD ALI AND ANR
Mobile:8910706369
Email:GAUTAM.GURIA@GMAIL.COM

RUMA KARMAKAR
Mobile:9382408707
Email:2SCATHA@GMAIL.COM

SHRABONI PATRA
Mobile:8017557817
Email:ADITYASEN2407 @GMAIL.COM

RUBEL PAL AND ORS
Mobile: 7364859167
Email:MBASU386@GMAIL.COM

JAYANTA DAS AND ORS.
Mobile: 7364859167
Email:MBASU386@GMAIL.COM

PARITOSH DEY
Mobile:8013206929
Email:KRSANTA@GMAIL.COM

SAILEN CHAKRABORTY
Mobile:8013206929
Email:KRSANTA@GMAIL.COM

PRABIR MONDAL
Mobile:9732483805
Email:ADVPINTUKARAR@GMAIL.COM

MANIKA MANDAL AND ORS.
Mobile:9836157339

Email:MANDALDITIPRIYAO7 @GMAIL.COM

Name of Learned
Advocate

GAUTAM GURIA

SUBHAS CHANDRA
ATHA

ADITYA SEN

MADHURIMA BASU

MADHURIMA BASU

KRISHNA PADA
SANTRA

KRISHNA PADA
SANTRA

MEGHNA
CHOWDHURY

SREETAMA NEOGI

Compliance

By Date

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

27-04-2026

List of Defect(s)

THERE IS AN ERROR IN NUMBERING OF
RESPONDENTS SERIALLY.
IMPROPER SUBJECT CATEGORY CODE

GROUP MENTIONED IN FORM A AND ZERO PAGE
DOES NOT TALLY WITH SUBJECT CATEGORY
CODE

PUNCHING MISSING IN PETITION STAMPS

INCOMPLETE DISTRICT NAME IN ADDRESSES

SHORT LIST OF DATE AND SYNOPSIS IS MISSING.

SHORT LIST OF DATE AND SYNOPSIS IS MISSING.

RESPONDENT NAME IS WRONG EVERYWHERE.

LOGO IS NOT FOUND IN VAKALATNAMA.



